
How to apply for a registration certificate? 

Step 1: User can login by clicking on box “Apply for License/Registration Fee: Rs.100 to 

7500 per year” as shown in figure below:(yelow box) 

              
 

Step 2: Select option as per user requirement. 
 

 
 

Step 3: Select the State and Read the Note before proceeding. 
 

 
 

Step 4: Read the Group Heads of Kind of Business. 
 

 



Step 5: Click on Kind of Business under which the food business falls, user can read 
the definition of all Kind of Business under it and click on the radio button under it to 
proceed further. 

 



Step 6: Fill all the mandatory fields as shown in Form A. 
 

 

Step 7: Upload the documents, pay the fee with available modes and submit the 



application. 
 
 
 

 

Step 8: After successfully completing the payment, a receipt will be generated with a 17-
digit reference number which can be used for future reference. 

 
 
 



Step 9: User can track the status of application through the 
Homepage i.e. foodlicensing.fssai.gov.in by using the reference 
number. 

User can track 

application 

status from 

here 


